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INTRODUCTION 

1 I the Chairman of the Committee on Government Assurances for 
the year 1974 75 having been authorised by the Committee m this behalf, 
present this Sixth Report of the Committee 

2 The work dcne bythe Commuttee after the presentation of the 
Fifth Report on the 9th July 1974 15 set fortl 1n this Report 

3 A bref record of the proceedings of each meeting of the Com 
muttee for the year 1974 75 has been kept in the Vidhan Sabha Secretarat 

4 The Commuitee is grateful to the representatives of the various 
departments who appeared before 1t for oral examination 

5 The Commuttes places on record its High appreciation of the 
whole hearted co operation and unstinted assistarce given to 1t by the 
Secretary Haryana Vidhan Sabhaand his staff 

DALIP SINGH, 

Chairman 
Chandigarh , 

The 315t March, 1975
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REPORT N 

1 The Commuttee on Government Assurances for the year 1974-75 
consisung of nine members was nominated by the Speaker, Haryana Vidhan 
Sabha on the 19th June, 1974 and notified in the gazette—oide Haryana Vidhan 
Sabha notification No CB/A-61/7475/24, dated the 219 June, 1974 Rao Dahp 
Singh was appointed as Chairman of पीट Commuttee by the Speaker 

SITTINGS OF THE COMMITTEE 

2 The Commuttee held या all 38 sitings, out of which, 4 sittings were 
held at New Delln 

SCRUTINY OF ASSURANCES 

3 The Commuttec scrutimsed the statements made by the Minsters on 
the floor of the House dunng the Sessions held in  November, 1973, January, 
1974, July, 1974 and August, 1974 The statements, which 10 the opmon of the 
Committee constituted assurances, were sent to the Admimstrative Secretares 

concerned for intmatng the manner in which and पट extent to which the 
Government had implemented them The Commuttee could not consider the 
statements given by the Minsters on the Hoor of the House during फिट Session 
held in January, 1975 as फट same were under process of bemng culled out from 
फिट relevant debates The successor Commuttee may, therefore, take up this work 

4 The Committee scrutmsed the rephes recerved from the Government 
from time to time पा. regard to the implementanon of the assurances shown as 
outstanding 1n Appendix हा of फिट Fifth Report as also the rephes containing the 
achon taken by the Government to implement the assurances given by the 
Ministers on  the floor of the House during the Sesstons held up to Budget 
Session, 1974 The Committee made certain observabons in respect of some of 
the rephes scrutimsed by it in  order to ehat further mformation from the 
Government and dropped the rest 

5 A statement showing the number of Assurances, etc  given by the 
Ministers on the floor of the House up to the Session held in  August, 1974, 
department wise, which are pending implementation 1s given पा the Appendix 

ORAL EXAMINATION 
1 

6 With a view to expedite action and ensure prompt implementation of 
the outstanding assurances, the Commuutee orally examined the representatives of 
the following departments — 

(1) Co-operation, . 1] 

(2) Exase and Taxation , .
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(3) Welfare of Scheduled Castés and Backward Classes, 

V7 (4) Electniaty, 

(5) Revenue, 

(6) Home, 

(7) Panchayats, 

(8) General Admimstraton 

(9) Agnculture , 

, (10) Dawry Development, 

(11) Ammal Husbandry, 

(12) Industres, 

(13) Colomsaton , 
~ 

(14) Minor Irnganon Tubewells Corporation 

7 In certan cases, the promsed information/reply to the observation 

of the Commuttee was not sent to the Vidhap Sabha Secretariat for being supplied 

to फिट Commuttee within the stipulated period or by the ume of drafung the 

Report as 1 फिट case of General Admnistration, Home, Reyenue, Agneylture, 

Calonisation and Industries Departments 

The Commuitteg, therefore, recommends that 1n future the information 

asked for by the Commuttee may invanably be supphed to the Vidhan Sabha 
Secretapat well in tume 

8 The Committee, however, could not examine some of the depart 

mental representatives, whom they had deaded to orally examine for want of 

time 2 

9 The assurances which have either been dropped because एटा had 
outlived पाला: utihity due to lapse of time or 1n respect of which the Commuttes 

was satisfied with the action taken by the Government to implement them have 

not been printed 1n this Report The Government departments may not, there 

fore, send replies as to the implementation of those assurances which do not find 

place 1 this Report.
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GENERAL OBSERVATIONS IN REGARD TO IMPLEMENTA 
TION OF ASSURANCES 

10 The Commuttee 1n 15 Furst Report recommended that— 

Normally the assurances should be implemented by the Government within three months from the date on which those assurances are gwen In case 1t 15 not possible to implement an  assurance within this period the cause of delay should be commumicated to the Commuttee so that it may judge whether the reasons given for the delay are adequate or otherwise * 

‘The above recommendation was resterated by the Commuttee 1n 15 Second, Third, Fourth and Fifth Reports The Commuttee 1s paned to observe that the above recommendation 15 stidl not being followed 1n letter and spunt  ‘The Commuttee has thus come to an irresistible conclusion that due importance 15 not being pard to the Commuttees work The Commuttee, therefore, once agamn recommends that the Admunistrative Secretanes should pay personal attention 10 the matter to see that no delay occurs anywhere 1n implementing assurances 

11 The Commuttee takes particular note of the long pending assurances and fervently hopes that the Government will take appropnate steps for their !mmediate implementatior and furmsh information regularly to the Vidhan Sabha Secretariat regarding the measures taken by the Government 1n fulfilling 
the promises made by फिट Mimsters on the floor of the House 

12 ‘With a view to get further nformation पा. respect of certain assurances 
as to their tmplementation, the Commuttee examined various  departmental 
represeatatives The Committee feels that 10 spite of repeated observations पा 
s earher reports, suffictent attentton has not been pad by some departments 
1o sending implementation reports i ttme The Commuttee notes with concern 
the fact that a number of assurances given by the Ministers on the floor of the 
House from time to time stll remain ummplemented for years together The 
Commuttee desires that the Government may deem as 105 legiimate duty 10 fulfil the promises and undertakings made by the Ministers on the floor of the 
House It 15 necessary for the effetive functioning of the Commuttee that due 
mmportance 15 given था the matter of implementation of Assurances ‘The 
Commuttee, therefore, recommends that a register of Assurances should be 
maintained by all the departments which must be checked up penodically by 
some sentor officers and on various occasions by the Head of Department: 
concerned to determine the various stages of the implementation of each and 
every Assurance and to pursue it wigorously for its final implementation 

¥ 

13 It has come to the notice of the Commuttee that certarg departments 
do not supply the information i फिट proforma prescribed by the Commuttee
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In certamn cases, such information 1s sent by the departments through routine 

letters ‘This deprives the Members of the Commuttee the opportumty to go 

through the same because the same cannot be supplied to them before the 

holding of फट meetng(s) ‘The Commuttee, therefore, stresses —that the 

departments should send 15 copies of the reply, 1o respect of each Assurance 

to the Vidhan Sabha Secretamat well in time, 10 the prescribed proforma and 

neatly cyclostyled 

(%
] L9 

L4 

ही
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INDEX TO APPENDIX 

Serial No Name of Department Serlal No of 
outstanding Pages 
Assurances 

1 2 3 4 

1 General Admmstration 1—5 1—-7 
2 Planning 6 913 
3 Finance 7 15—18 
4 Home 8—14 19—26 
5 Excise and Taxatfon 15-18 27-32 
6 Revenue 19—27 3344 
7 Development 28—30 45—49 
8 Panchayats 31—34 51—70 

9 Agricu'ture 35—42 71-76 
10 Colonszation 43--48 77—81 
11 0० operation 49—51 | 83—89 
12 Industrres 52—-75 91—108 
13 Labour 76-77 109—111 
14 Transport 78—100 113—124 
15 Welfare of Scheduled Castes and Backward 101—106 125—137 

Classes 
16 Social Welfare 107—117 139150 
I7 Irngation 118—153 151-—177 
18 Electricity 154-155 179—182 
19 Public Works Department B &R) 156—175 182—195 
20 Public Works Department (Public Health) 176—186 197215 
21 Housing 187—192 217226 
22 Education 193—213 227243 
23 Health 214—-252 245263 
24 TFood and Supplies 253—259 265271 
25 Local Government 260—264 273278 
26 Dary Development 265—278 279291 
27 Ammal Husbandry 279—281 293— 297 
28 Hospitality and Tourism 282 
M‘__“\mfim 



APPENDIX 

OUTSTANDING ASSURANCES 

Relating to the™ | 

GENERAL ADMINISTRATION 

Note—In case an assurance shown outstanding against a particular 
Department does not relate to 1t the same may be transferred to the Depart- 
ment concerned under intumauon to the Haryana Vidhan Sabha Secretanat.
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OUTSTANDING ASSURANCES 

Relating to 

FINANCE 

Note—In case an assurance shown outstanding agamnst a particular 
Department does not relate to 1t the same may be transferred to फिट Depart 
ment concerned under intimation to the Haryana Vidhan Sabha Secretariat 
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OUTSTANDING ASSURANCES 

Relating to the 

HOME DEPARTMENT 

Note—In case an assurance shown outstanding agamnst a particular 
Department does not relate to 1, फिट same may be transferred to the Depart 
ment concerned under mntimation to the Haryana Vidhan Sabha Secretariat 
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OUTSTANDING ASSURANCES 

Relating to the 

EXCISE AND TAXATION DEPARTMENT 

Note—In case an assurance shown outstanding aganst a particular 

Department does not relate to 1t, the same may be transferred to the Depart 

ment concerned under intimatton to the Haryana Vidhan Sabha Secretanat 
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OUTSTANDING ASSURANCES 

Relating to the 

CO-OPERATION DEPARTMENT 
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Department does not relate to 1t, the same may be transferred to the Depart 
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OUTSTANDING ASSURANCES 

Relating to the 

LABOUR DEPARTMENT 

Note—In case an assurance shown outstanding agamst a particular 
Department does not relate to 1t the same may be transferred to फिट Depart 
ment concerned under intimation to the Haryana Vidhan Sabha Secretamat 
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OUTSTANDING ASSURANCES 

Relating to the 
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Note—In case an assurance shown outstanding aganst a particular 
Department does not relate to 1t the same may be transferred to the Depart 
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OUTSTANDING ASSURANCES 

Relating to the 

WELFARE OF SCHEDULED CASTES AND 
BACKWARD CLASSES DEPARTMENT 

Note—In case an assurance shown outstanding agamnst a particular 
Department does not relate to it, the same may be transferred to फीट Depart 
ment concerned under mtimation to the Haryana Vidhan Sabha Secretariat 
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OUTSTANDING ASSURANCES 

Relating to the 

SOCIAL WELFARE DEPARTMENT 

Note—In case an assurance shown outstanding aganst a particular 
Department does not relate to 1t, the same may be transferred to फट Depart- 
ment concerned under intmaton to the Haryana Vidhan Sabha Secretariat 
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OUTSTANDING ASSURANCES 

Relating ५0 the 

P WD PUBLIC HEALTH DEPARTMENT 

Note—In case an assurance shown outstanding aganst a  particular 
Department does not relate to 1, the same may be transferred to फिट Depart 
ment concerned under mumation to the Haryana Vidhan Sabha Secretamat. 
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ठा
 

पान
ी 

हर 
गाब

 
मे
ं.
..
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ुच
ाय
ा 

हर
िय
ाण
ा 

प्र
देश

 क
े ग

्र
ाम
ीण
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ध
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ध
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िज
 

कर
ने
 

इस
 

प्र
ावश

्यक
ता 

को 
की 
स
ह
ा
य
त
ा
 

से 
धन
ान
े 

जा
..
. 

को 
लिय

े 
भेज
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इस
मे
 

सश
ोध
न 

कर
के
, 

झल
ाव
ा,
हर
िय
ाण
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OUTSTANDING ASSURANCES 

Relating to the 

EDUCATION DEPARTMENT 

Note—In case an assurance shown outstanding agamnst a  particular Department does not relate to 1, the same may be transferred to फट Depart- ment concerned under intimation to the Haryana Vidhan Sabha Secretanat, 
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OUTSTANDING ASSURANCES 

Relating to the 

HEALTH DEPARTMENT 

Notze—In case an assurance shown outstanding aganst a par wcular 
Department does not relate to 1t, the same may be transferred to the -part- 
ment concerned under mntimatton to पट Haryana Vidhan Sabha Secretz-iat 
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OUTSTANDING ASSURANCES 

Relating to the 

DAIRY DEVELOPMENT 

Note—In case an assurance shown outstanding agamnst a particular 
Department does not relate to 1t the same may be transferred to फट Depart- 
ment concerned under intimation to पीट Haryana Vidhan Sabha Secrétanat 
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